.v"«i’ ! .
otorate of

Hoalth Servioes
Part Blair, dated the

20W March, 2020
ORDER NO, bdd

ached to ANIIMS, Bort Rlaip
tacility extablished in vario
ames with immediate
S\ No.| Name of the Doctor

The fallowing Tater att
duy i the Quarantine

are hereby plaged on
ndicated against their n

W places at Port Blaie as
eflect 1

 Name of the quarantine | Mobite Nos, |
{ | . faellity contre i T
LA | Dr, Sabin Mallick | Hotel Shompen 9805462888
12T De dyoth | Hotel Sun Sea 0582034855
3 | Dr. Sherly P | Hote King Saflire 9600042430
t& L Dr Ashok Pal Govind | Hotel 185 Grand 9474200340
(3. | Dr K. Sneha L Hotel Arices 9679594530

They shall vis Quarantine facility Centre
aganst each name and provide telephonie
require medical help from the concerne
avatlable on call 24X7. Persons who are
doctors concerned shall are

onee i a day as indicated

consultation o the persons who

d Hotel Reception, They should be
i quarantine nee

d any medicine, the
ange the medicine to the

persons,
(

(Dr. Omkar S\x(ghl
Director of Health Services
(F. No., 1-1/D} B/COVID- 19/AN1/20 19-20)

OFFICE ORDER BOOK: -
———== URDER BOOK: .
Copy to: -

1. The PS to Pr. Secretary (Health)

information of Pr, Secretary (Health)
The PS to Secretary (Health) A & N Administration for Kind information of
Secretary (Health).

The Director, ANIIMS, Port Blair for information.

The MS, GBPH, Port Blair for information.

The Deputy Director (Health) /Nodal Officer (Covid19), DHS, Port Blair for
information.

The Deputy Director (Malaria), DHS, Port Blair for information.

All concerned through Director, ANIIMS, Port Blair for information &
necessary action.

A &N Administration for kind
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Dl&ector of Health Services
P

!HE UEPULY LIrecor (1w) 1or intorm
The Deputy Director (AYUSH) for information pleases.

The Medical Officer In-charge, Health & Wellness Centre, Delanipur / Haddo/  Junglighat
/ Dairy Farm / Shadipur for information please.
The District Malaria Officer, DD

M, Port Blair for information.
Shri N Gopala Krishna, Security Guard, In-charge for information
action,

ation pleases.
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and necessary

| Party concerned for information and necessary action, Sca gll éﬁ t n(Ja m S car

10.



